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MINISTRY OF EDUCATION
(Department of Higher Education)
NOTIFICATION

New Delhi, the 17th April, 2026

S.0. 1996(E).— In exercise of the powers conferred by Rule 25 of the Council of Architecture Rules,
1973 as amended in 2009, the Central Government hereby notifies one vacancy of member of the Council of
Architecture to be elected under the provisions of under sub-section (2) of section 10 of the Architects Act,
1972 (20 of 1972) relating to Election of members of the Executive Committee of the Council.

[F. No. 4-15/2022-TS-VI |
GOVIND JAISWAL, Jt. Secy.
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